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Chitra valve. The technology for Chltra valve has been -
bought by the TTK Phanna which has undertaken the 
production & maf'1(etIng of the valve. The coat of this 
valve is around Rs. 12,0001- to the patient. 

(f) The Government have no Infonnation to this effect. 

(g) Does not arise. 

(h) and (i) Financial aaaistance upto a maximum of 
Rs. 20,000/- (Rupees Twenty thousand only) Is provided 
to poor and needy patients who apply for financial 
assistance out of Health Minister's Di8cretlonary Grant to 
partly defray the axpenditure of speclaIiI.d b'8IIrI1enUcaed 
surgical operations for undergoing treatment/operation In 
any hoapItai anywhere In India. The Central Government 
has also set up a National Inness Asaistance Fund and 
formulated guidelines to provide flnanotal _ittanee for 
medical treatment of patients, living below povef'ly line 
and suffering from major lifa threatening diaeaaes. All 
StateslUTs have similar1y been advised to eet up IIInees 
Assistance Funds. It has also been decided that grant-ln
aid from Central Government would be reteased to each 
of these States/UTs where funds are set up on the lines 
advised to them. In the Casuality of AIIMS, and patients 
are treated free fo cost including Procedure, and 
Investigations. Financial help is provided to poor patients 
from 'AIIMS Poor Fund' to purchase medicines, etc. 

{English] 

Involvement of Police In Crlm .. 

1551. SHRI C.D. GAMIT: 
SHRI DATTA MEGHE: 
SHRMATI RANEE NARAH: 
SHRI TARIQ ANWAR: 
SHRI JAYARAMA I.M. SHETTY: 

Win the Minister of HOME AFFAIRS be pleased to 
state: 

(a) whether some police personnel have been found 
involved in crimes in Delhi during the last three years, till 

date; 

(b) if so, the details thereof; crime wile and year
wise; 

(e) the action taken agejnst such policemen; 

(d) the number of FIRs pending in Delhi particularty 
in West and South Deihl in which no eetion hu been 
taken so far by the Police; 

(a) the reasons for pendellcy; 

(f) the preventive atepe proposed to be taken by the 
Government to uproot the crimes from IUCh ~; 

(g) whether In some cuea the police offIclala have 
shown their calouenea towa. the victims of crirnII 
and refused to lodge the FIR In time; 

(h) H 80, the reaaons therefor; and 

(I) the action taken by the Union Government againlt 
Irr8eponeIbIe PolIce officHIe? 

THE MINISTER OF HOME AFFAIRS (SHRI LK. 
ADVANI): (a) to (I) The Information Ie being coIIeated 
and wIU be laid on the Table of the Hou ... 

RecyaIIng of 0I1p'O .... .". .... 

1552. DR. ULHAS VASUOEO PATIL: Will the Minister 
of HEALTH AND FAMILV welFARe be pleased to etate: 

(a) whether the dIIposabIe syringes are being recyIed 
causing infection delpite various checIca made by the 
supervlaory authorillet; and 

(b) If so, the meaau .... propoeed to be taken to Itop 
reuse of dlapoaable 'yringes? 

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI DALIT 
EZHILMALAI): (a) and (b) Hewap..,.ra have carried 
repoft8 of recycling of hoepItaI waite. Diapoeable syringel 
are required to be dNtroyed atter lingle UI8 by syringe 
destroyer. and needle ,hredde,. or destroyed In 
Inctneratore. Proper dlllnfectlon procedu.... with the help 
of bleach solution or other disinfecting solution is to be 
cion. before they are destroyed. Guldellnee on HotpItai 
infection control meuu.... and proper disposal of UMd 
syringea and needIeI have been circulated to hoepItaII 
and health care HItinga. In order to check the re-use of 
diapoubIe syrIngeI etc. the Government have notified 
f3io.medIcaI Wall. (Management & HandIng) RuIea, 1988. 

rrran.lstion] 

RI.. In Incldenta of Crtmee 

1553. DR. SHAKEEL ~MAD: 
SHRI MADHAVRAO SCINOIA: 
SHRI PRAOEEP KUMAR YADAV: 
SHRI TATHAGATA SATPATHY: 
SHRI MANtBHAI RAMJIBHAI CHAUDHARI: 
DR. RAMKRISHNA KUSMARIA: 
DR. ULHAS VASUDEO PATIL: 

WIt the MtniDr of HOME AFFAIRS be pIeaMd to ..... : 
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